
GOVERNMENT OF INDIA 
RURAL DEVELOPMENT 

LOK SABHA

UNSTARRED QUESTION NO:1523
ANSWERED ON:01.12.2006
RE- SURVEY OF GOVERNMENT LANDS
Shivanna Shri M

Will the Minister of RURAL DEVELOPMENT be pleased to state:

: 

(a)Whether certain States including Karnataka have submitted any proposals for re-survey of Government lands during the last three
years and the current year ; 

(b) If so, the details thereof, State-wise ; 

(c) The action taken by the Government in this regard ?

Answer

MINISTER OF STATE IN THE MINISTRY OF RURAL DEVELOPMENT (SHRI CHANDRA SEKHAR SAHU) 

(a) Yes, Sir. 

(b) The details of the proposals received for re-survey of entire State/ Government lands have been given in the Annexure. 

(c) Proposals of the State/UT Governments are examined and based on justification & availability of budget provision,funds are
released to them. During 2005-06, funds were released to the following States/UTs under the Centrally Sponsored Scheme of
Strengthening of Revenue Administration and Updating of Land Records (SRA & ULR)towards Central share, as per the funding
pattern of 50 : 50 between the Centre and the States, and 100% for UTs, under the Scheme :

1. Dadra & Nagar Haveli- Rs. 50.00 lakh
2. Goa-   Rs.393.89 lakh
3. Nagaland-  Rs.246.735lakh
4. Tamil   Nadu -  Rs.200.00lakh

 Total-  Rs.890.625 Lakh

No  decision  has so far been taken in respect  of  the proposals from other 
States.

        ANNEXURE

Annexure  referred  to in reply to part  (b)  of  Lok  Sabha Unstarred  Question 
No.1523 for answer  on  1st  December, 2006.

     Rs in crore

S.No. Name of the State/UT  Total cost of the proposal
1. Dadra & Nagar Haveli  1.00
2. Bihar (one district)   55.27



3. Goa    7.88
4. Gujarat    248.00
5. Karnataka-   190.00
6. Kerala    400.00
7 Lakshdweep   2.09
8. Maharashtra(one district)  30.73
9. Nagaland (Resurvey & settlement  4.93
 of  District HQrs.)

10. Orissa (one district)   62.00
11. Tamil Nadu   22.95
  
  TOTAL   1024.85
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